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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION. 406/2025

IN THE MATTER OF:
SUYASH MISHRA ...APPLICANT
VERSUS
STATE OF U.P. & ORS. ...RESPONDENT(s)
INDEX
S.NO. | PARTICULARS PAGE NO.
1. RESPONSE ON BEHALF OF RESPONDENT NO.

3 IN COMPLIANCE OF THE ORDER DT.
20.02.2026 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI
ANNEXURES

2. COPIES OF THE DRAIN ANALYSIS REPORTS
ALONG WITH PHOTOGRAPHS OF
BIOREMEDIATION WORKS AND IRON
GRILLS ARE ANNEXED HEREWITH AND
MARKED AS ANNEXURE R-1

3. COPIES OF THE ANALYSIS REPORTS AND
PHOTOGRAPHS OF THE OPERATIONAL FSTP
PLANT ARE ANNEXED HEREWITH AND
MARKED AS ANNEXURE R-2.
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COPIES OF THE LETTERS DATED 04.11.2025
AND 11.11.2025 ARE ANNEXED HEREWITH
AND MARKED AS ANNEXURE R-3.

A COPY OF THE LETTER DATED 20.11.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE R-4.

COPIES OF THE LETTERS DATED 07.01.2026
AND 17.03.2026 ARE ANNEXED HEREWITH
AND MARKED AS ANNEXURE R-5.

A COPY OF D.O. LETTER NO. 1A/JAN/2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE R-6.

A COPY OF THE BUILDING PLAN APPROVAL
DATED 06.07.2015 IS ANNEXED HEREWITH
AND MARKED AS ANNEXURE R-7

A COPY OF THE RELEVANT MUNICIPAL
RECEIPT/LICENCE DATED 19.01.2026 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE R-8.

10.

COPY OF THE STP PROJECT DETAILS HAS
BEEN ANNEXED HEREWITH AS ANNEXURE
R-9.

THROUGH COUNSEL
BHANWAR PAL SINGH JADON

COUNSEL FOR STATE OF U.P.
Bhanwar09jadon09@gmail.com| 9639286572

Date: 20.05.2026
Place: NOIDA
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION. 406/2025

IN THE MATTER OF:

SUYASH MISHRA

VERSUS

STATE OF U.P. & ORS.

RESPO’<SE ON BEHALF OF RESPONDENT NO. 3 IN COMPLIANCE

O _THE ORDER DT. 20.02.2026 PASSED BY THE HON'BLE

NATIONAL GREEN TRIBUNAL, NEW DELHI

I, _ngm S"MJL, , aged about 4-¢ years, [§/o Shri

;Avfms\r\. Cughs , posted as, Qxccu:fja.e QEFmYdo hereby solemnly
U Akbarpuy

affirm and state as under:

1. That]. the Deponent in the above captioned matter, am fully conversant with
r

the facts of the case and am competent and authorized to swear the present

reply.

2. That, state that the contents of this reply have been drafted by my counsel on

my instructions, and the contents of the same are true to my knowledge and

r.aterial has been concealed therefrom.
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3. That the present Original Application has been filed alleging unauthorized

construction by Respondent No. 5 namely “Swapnil Hotel” within 100 meters

of River Tamsa in District Ambedkar Nagar, Uttar Pradesh.

4. That the present matter was last listed for hearing on 20.02.2026, wherein the

Hon’ble Tribunal directed as under:
“1. A letter has been circulated by counsel for the Respondent No. 3 seeking

four weeks’ time to file the response.”

. That it i1s respectfully submitted that Nagar Palika Parishad Akbarpur is

conscious of the ecological sensitivity and environmental significance of
River Tamsa and has been continuously undertaking measures for prevention
of pollution, sewage management, solid waste management and river

conservation within its jurisdiction.

I. SEWAGE MANAGEMENT AND BIOREMEDIATION

MEASURES

. That at present no untreated sewage or polluted water is being directly

discharged into River Tamsa from the municipal area under the jurisdiction of

Nagar Palika Parishad Akbarpur.
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7. That polluted water flowing through six major drains i.e.:
1.Near Tumsa Bridge Outlet
ii.Shivala Ghat Outlet
iii. Near Chunna Bhatti Outlet
iv.Near Mahotra Petrol Pump Outlet
v.Gadaya Outlet
vi.Udyan Vibhag Park Outlet
falling within the municipal limits is being treated through the process of
bioremediation prior to discharge into the river. Further, iron screens/grills
have also been installed at various locations to prevent solid waste, plastic
waste and floating materials from entering into the river. That an MRF plant
has also been constructed at Ward No. 5, Shivbaba, Nagar Palika Parishad,
Akbarpur.

8. That regular monitoring and analysis of drain water is being undertaken and
only treated water is permitted to flow into the river in order to minimize
environmental impact and maintain river ecology.

Copies of the drain analysis reports along with photographs of bioremediation
works, iron grills and MRF plant are annexed herewith and marked as

ANNEXURE R-1.

II. EXISTING FSTP FACILITY
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9. That it is submitted that an FSTP (Faecal Sludge Treatment Plant) having a
capacity of approximately 32 KLD is presently operational within the
municipal area of Nagar Palika Parishad Akbarpur for scientific treatment and

disposal of faecal sludge and septage generated within the municipal limits.

10.That the said FSTP facility is functioning for treatment of septic waste and
faecal sludge in accordance with sanitation and environmental standards.
Copies of the analysis reports and photographs of the operational FSTP plant

are annexed herewith and marked as ANNEXURE R-2.

III. PROPOSAL FOR ESTABLISHMENT OF STP AND SEWER

NETWORK

11.That presently no underground sewer line network exists within Nagar Palika
Parishad Akbarpur and no Sewage Treatment Plant (STP) has yet been

established for centralized sewage treatment.

12.That in view of the increasing population and the requirement for long-term
sewage management, continuous steps have been initiated by Nagar Palika
Parishad Akbarpur in coordination with Uttar Pradesh Jal Nigam and the State
Government for establishment of an STP and sewer network within the

municipal limits.
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13.That vide letter dated 04.11.2025 issued by Nagar Palika Parishad Akbarpur
to the Executive Engineer, Construction Division, Uttar Pradesh Jal Nigam,
Ayodhya, assistance was sought for preparation of a Detailed Project Report
(DPR) for installation of Sewage Treatment Plant (STP) and laying of sewer

lines in Akbarpur town.

14.That thereafter vide another letter dated 11.11.2025 issued through the District
Magistrate, Ambedkar Nagar, the Executive Engineer, Uttar Pradesh Jal
Nigam was again requested to prepare the DPR for STP and sewer line works
for providing permanent solution to sewage disposal and treatment within the
municipal area.

Copies of the letters dated 04.11.2025 and 11.11.2025 are annexed herewith and

marked as ANNEXURE R-3.

15.That during the process of identification of land for establishment of STP, a
joint inspection was conducted by officials of Uttar Pradesh Jal Nigam,
municipal authorities and revenue authorities. Initially proposed land was
found unsuitable due to absence of an access road. That thereafter land bearing
Gata No. 257-Kha, area 7.211 hectares situated at Revenue Village Sijhoul,
falling within municipal limits, was identified and found suitable for

establishment of STP.



362

16.That consequently, vide letter dated 29.11.2025, Nagar Palika Parishad
Akbarpur communicated that it has no objection for utilization of the said land
for establishment of STP subject to compliance with applicable Government
norms and technical standards.

A copy of the letter dated 29.11.2025 is annexed herewith and marked as

ANNEXURE R-4.

17.That further vide letters dated 07.01.2026 and 17.03.2026, Nagar Palika
Parishad Akbarpur requested the Executive Engineer, Uttar Pradesh Jal Nigam
(Urban), Ayodhya to provide updated progress regarding preparation of DPR,
implementation plan and further action for establishment of STP pursuant to
the directions 1ssued by the Uttar Pradesh Pollution Control Board.

Copies of the letters dated 07.01.2026 and 17.03.2026 are annexed herewith and

marked as ANNEXURE R-5.

18.That it is further submitted that the District Magistrate, Ambedkar Nagar vide
D.O. Letter No. 1A/JAN/2025 addressed to the Principal Secretary, Urban
Development Department, Government of Uttar Pradesh requested inclusion
of STP and sewer network projects for Nagar Palika Parishad Akbarpur under
the AMRUT 2.0 Programme in view of absence of sewerage infrastructure in

the town.
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A copy of D.O. Letter No. 1A/JAN/2025 is annexed herewith and marked as

ANNEXURE R-6.

IV. SWAPNIL HOTEL AND SANITATION COMPLIANCE

19.That it is submitted that the building plan of the premises in question, namely
Hotel Swapnil, had been approved by Nagar Palika Parishad Akbarpur on
06.07.2015 1n accordance with applicable municipal regulations.
A copy of the building plan approval dated 06.07.2015 is annexed herewith

and marked as ANNEXURE R-7.

20.That the hotel establishment has also deposited the prescribed municipal
charges towards disposal and management of solid waste generated from its
restaurant and municipal services are being extended accordingly.
A copy of the relevant municipal receipt/licence dated 19.01.2026 is annexed

herewith and marked as ANNEXURE R-8.

21.That a functional sewage/septic treatment system having approximately 10
KLD capacity is installed near the disputed premises comprising treatment
units including Bar Screen Chamber, Equalization Tank, Settling Tank,
NVBR Reactor, Steam Settler Filter and Treated Water Tank for treatment of

wastewater prior to disposal.



A Copy of the STP Project Report has been annexed herewith as ANNEXURE

R-9.

22.Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

4_~
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VERIFICATION

Verified at < oMa¥9W9f on this | 8 day of May, 2026, that the

contents of the above affidavit from paragraphs 1 to 22 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.
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ANNEXURE R-1
VANI ANALYTICAL RESEARCH PRIVATE LIMITED

1:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory)
A 7, *Smu NO. 384, SHAHPUR FAGOTA, HAPUR (U.P.) - 245101
P& GSTIN : 00AAKCV4471H1ZW | CIN : U71200UP2024PTC209530
: ;\gzéhbdh : www,vanianalytical.com, E-mail ; Info@vanianalytical.com
l& o‘” E-mail : varpllab2024@gmail.com | Mob,: 7253801809, 6398894586

")

TEST REPORT
TEST REPORT NO.  VARPL/TR/25032026/006 DATE OF REPORT:  25,03.2026
WASTE WATER SAMPLE ANALYSIS REPORT
Nzme And Address of Customer ] M/S, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,
AMBEDKAR NAGAR
Date of Sampling ; 20.03.2026
Analysis Start Date : 21.03.2026
Analysis End Date t 25.03.2026
Sample ID No ! VARPLAWW/21032026/008
ULR Number ' TC170982600000927F
Sampling Done By . VARPL STAFF
Sampling Description i WASTE WATER
Sampling Location : NEAR TUMSA BRIDGE QUTLET
Sampling Method 2 VARPL/SOP/QSP/010A
Sample Quantity - 20+05LTR.
Packing Condition 2 SEALED
Packed In . P.V.C. CANE& GLASSBOTTLE
S.No. | Test Parameters a _Unit Result | Specification/Limit Test Method |
A | & O’ (As per CPCB) ;
1 |pH w (A - SE08 55-9.0 APHA 4500-H+ |
2 | Total Suspended SolidSi{Tss) | mg/le. |\ 62.0 100 APHA 2540-D
3 | Bon. oy voen Do I 3 145 30 IS: 3025 (Part-44)
4 Chemical Oxygen Demand,(COD)" | =~ mgiL 154.0 250 APHA 5220-C
Oil & Grease (0 & G) magiL <4.0 10 APHA 5220B |
6 | Celiform Count MPN/100ml | 118 1000 | APHA9221B |
*+*End of Test Report*™™™
For Vani Analytical Research Pyt, Lid.
Page 1 of 1

arddha Gupta
y-htenager

AUTHORIZED SIGNATORY
Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01,2025, Rev. Nc, 00 Date 00/00/0000

:

1.Th;mﬂslmlmiudonlyreler%oma tested samples and listed applicable parameters.
2. No complaint will be entertained if received after 7 days of issue of tesl report,
3. Our liability is limited to invoice value only.
4. The sample shall be destroyed after 152&)'3&8@09!03“ Perishable sample shall be destroyed
issue of test
%demMMUMy advertising media or as evidence in the cour of Law without
prior written permission of the laboratory.
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ANNEXURE R-1


TEST REPORT

TEST REPORT NO. VARPL/TR/25032026/005 DATE OF REPORT: 25.03.2026
WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer M8, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,
AMIEDKAR NAGAR
Date of Sampling 20.03.2026
Analysis Start Date 21032028
Analysis End Date : 25.03.2026
Sample ID No : VARPLMWW/21032026/007
ULR Number TC170982600000026F
Sampling Done By ¢ VARPL STAFF
Sampling Description : WASTE WATER
Sampling Location : SHIVALA GHAT QUTLET
Sampling Method : VARPL/SOP/QSP/010A
Sample Quantity i 20+05LTR.
Packing Condition :  SEALED
Packed In P.V.C.CANE& GLASS BOTTLE
| §. No. | Test Parameters Rﬂufg 1. Specification/Limit Test Method |
e_ b O | ¥ (As ner CPCB)
1 |pH . B2 £5-9.0 APHA 4500-H+ |
2 | Total Suspended TS - 4 7,480 100 APHA 2540-D
Bicchemica! Oxygen De 3% s IS: 3025 (Part- |
5 | (BOD.27C) ; }31 _ 14.5 30 o |
4 | Chemical Oxygen Demand,(COD)}|. 80.0 250 APHA 5220-C |
- Oil & Grease (0 & G) <4.0 10 APHA 52208 |
6 | Coliform Count MPN/100ml 94 1000 APHA 92218 |
For Vani AR ?tﬁfafﬁ%tsgﬁﬁmtm
Page 1 of1
harddha Gupta
Quality Managar
AUTHCRIZED SIGNATORY
Format Ne VARPL/QSP/QF/7.8/01, lssue No. 01, Date 01.01.2025, Rev. No. 00 Date 09/00/00C0
el
1\t )
v
e
AA
L [4
Note -

1. The results indicated only refer 10 the tesied samples and listed applicable
2. No complaint will be entertained if received after 7 days of issue of lest report.

3. Our liability is limited to invaice value only.

memummismaw:wwwuw

after issue of test report/

&Thhuupmmunuummmmmm«mmhmmmmm

|prior written permnission of the laboralory.

2




ATINIZW | CIN': U7 1200

Wabsite : www.vanianalytical.com, E-mail | Infoh nianalytical.com
E-mail :'mmﬂmumm | Mab : maa%?m; 6308804506

| TEST REPORT
- TESTREPORTNO.  VARPLITRI26032026/004

DATE OF REPORT:  26,03.2026
WASTE WATER SAMPLE ANALYSIS REPORT

Name And Address of Customer H WIS, EXCUTIVE OFFICER

NAGAR PALIKA PARISHAD AKBARPUR,

AMBEDKAR NAGAR
Date of Sampling : 20.03.2026
Analysis Start Date ! 21.03.2028
Analysis End Date 25.03.2026
Sample ID No ¢ VARPLWWI21032026/006
ULR Number P TC170082600000026F
Sampling Done By *  VARPL STAFF
Sampling Description ¢ WASTE WATER
Sampling Location + NEAR CHUNNA BHATTI OUTLET
| Sampling Method * VARPUSOP/QSP/010A
| Sample Quantity ' 20+0.5LTR.
Packed In :  P.V.C.CANE& GLASS BOTTLE
S.No. | Test Parameters Unit Result Specification/Limit Test Method
° (As per CPCB)
1 |pH QJi 55-9.0 APHA 4500-H+
2 | Total Suspended suids%: A7) 404 100 APHA 2540-D
3 ﬁ.%daun;%nl&] Oxygen ! L ._ Y K. W20 10 IS: 3032}{Part-
4 | Chemical Oxygen Demand N 1920 250 APHA 5220-C
S | Oil&Grease (0& G) mg/L <4.0 10 APHA 52208
6 __| Coliform Count APN/100m! 92 1000 APHA 9221 Ei}
*****End of Test Report =+
For Vani Analytical Research Pyt. LId.
Page 1ol
i @&mupla
i | A ! Quall ager
AUTHORIZ GNATORY
Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. No. 00 Date 00/00/0000

q..)

e

.mllsindiuhd refer to the tested samples and listed applicable parameters,
;:R:MMlﬂheﬁgwwﬁMIMMTdmufhsmofM!mM
liabiity is limited to invoice value only.
i%mﬁmmwﬂwﬁwammmmwmmmmuhedm
immediately of reporl/
ﬁ.ﬂhhslmbmur:tb:znd in any advertising media or as evidence in the court of Law without
Pprior written permission of the labaratory.

3
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#Ggrmal com '| Mob.: 7253801909, 6398894586
i I

VARPL/TR/25032026/003 DATE OF REPORT:  25.03.2026
WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer : mséfﬁlﬂré%'n‘f::m AKBARPUR,
AMBEDKAR NAGAR
Date of Sampling - 20,03.2026
Analysis Start Date t 21.03.2026
Analysis End Date 25.03.2026
Sample ID No VARPLWWI/21032026/005
ULR Number TC170982600000924F
Sampling Doae By :  VARPLSTAFF
Sampling Description . WASTE WATER
Sampling Location :  NEAR MAHOTRA PETROL PUMP OUTLET
Sampling Method :  VARPLISOP/QSP/010A
Sample Quantity : 20+05LTR.
Packing Condition SEALED
Packed In P.V.C. CANE& GLASS BOTTLE
S.No. | Test Parameters Unit Result | Specification/Limit Test Method
(As per CPCB)
1 |pH - 722 55-9.0 APHA 4500-H+
2 | Total Suspended Solids (TSS) mg/L 40 B 100 APHA 2540-D
o ?n%chn$%} M e ;ﬁ-ﬁgfL &[{:g!& W 30 IS: 3025 (Part-44)
4 | Chemical Oxygen Demand,(60B) | mg/lL " adg6l0 250 APHA5220C |
i L 0T Wil ELN\XT 10 APHA 5220 B
S [ MPN/aoom | 72 1000 APHA9221B |
4 *****End of Test Report*****

Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev.

1-&@\

%\'\\%

For Vani Analytical Research Pyt. Ltd

harddha Gupta
Quality Manager
AUTHORIZED NATORY

No. 00 Date 00/00/0000

Page 1 of 1

Note :-
1.mmwmmuummmnmmmm.
2. No complaint

3. Our liabiiity is limited to invoice value only.

4. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed

after issue of test report/

5. This test report shall not be used in any advertising media o as evidence in the court of Law without

prior written permission of the laboratory,

will be entertained if recaived afler 7 days of issue of test report.,

4
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KHASRA NO. 384, SHAHPUR FAGOTA, HAPUR (U.P.) - 245101
GSTIN : 09AAKCVA4471H1ZW | CIN : U71200UP2024PTC209530

YTICAL RESEARCH PRIVATE LIMITED

SO 9001:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory)

: -mall : Info@vaniana l.com =
?’% ﬁiﬁ'ﬁﬁ&”ﬁ‘é’oﬂi&fﬁﬁﬁ?ﬁ? ﬁnr::‘t?.l ' 7253801909, ﬁgggg‘zsas g.ﬂé
Ol
p 2
TEST REPORT
TEST REPORT NO. VARPL/TR/25032026/001 DATE OF REPORT:  25.03.2026
WASTE WATER SAMPLE ANALYSIS REPORT
Name And Address of Customer ; M/S, EXCUTIVE OFFICER
NAGAR PALIKA PARISHAD AKBARPUR,
AMBEDKAR NAGAR
Date of Sampling : 20.03.2026
Analysis Start Date } 21.03.2026
Analysis End Date . 25.03,2026
Sample ID No - VARPLAWWI/21032026/003
ULR Number 2 TC170982600000922F
Sampling Done By : VARPL STAFF
Sampling Description . WASTE WATER
~ Sampling Location : GADAYA OUTLET
- Sampling Method : VARPL/SOP/QSP/010A
~ Sample Quantity 5 2.0+ 0.5LTR.
~ Packing Condition ! SEALED
Packed In P.V.C. CANE& GLASS BOTTLE
S. No. | Test Parameters Unit Result Specification/Limit Test Method
' (As per CPCB)
I pH = L L 4h 55-9.0 APHA 4500-H+
2 Total Suspended Solids,(TSS) ' | 4 maiL 440 100 APHA 2540-D
3 | (3D ey ] TN O 30 IS: 3025 (Part-44)
4 | Chemical Oxygen Demand (COD) || mglL 84.0 250 APHA 5220-C
Qil & Grease (O & G) - mg/l. <4.0 10 APHA 5220 B
Coliform Count MPN/100m! | 112 1000 APHA 92218 |
*****End of Test Report*****
For Vani Analytical Research Pyt. Ltd.
Pags 1271 ‘

Sharddha Gupta

lity Manager
AUTHORIZED SIGNATORY
Format No VARPL/QSP/QF/7.8/01, Issue No. 01, Date 01.01.2025, Rev. No. 00 Date 00/00/0000

o tested samples and listed applicable parameters

1. results indicated only refer to the samples ! i

2.mwmwumwzmmumMedaw?uaysmmmmmpm

3. Our liability is limited to invoice value only.

4.marptiwbedmwmnsdmaaww:mmmmshanmmmm
after issue of test report/




(An 1SO 9001:2015,

 UaNi ANALYTICAL RESEARCH PRIVATE LIMITED ..
- VANI ANALYTI%Q!}Q&EMS. SO 45001:2018 Certified Laboratory) :

SHAHPUR FAGOTA, HAPUR (U.P.) - 245101

Furmat No VARPL/QSF/QF/7.8/01, Issue No. 01, Data

e < KHAS!‘AQ';;?;(";;‘;mm ZW | CIN : U71200UP2024PTC209530
& L PA -ﬁ/ v&ﬁtz&w vanianalytical.com, E-mail : Info@vanianalytical.com
5 }gloﬂw i V;irp“al;ggy@?man.cum I Mob.. leessamgog, 6398894586
\
e ARPL/TR/25032026/002 DATE OF REPORT:  25.03.2026
| TSI RERORTNG ASTE WATER SAMPLE ANALYSIS REPORT
Fl
Name And Address of Customer :ﬁséfﬁlﬂt\ﬁ%ia?::m AKBARPUR,
AMBEDKAR NAGAR
Date of Sampiirg : 20.,03.2026
Analysis Start Date ! 21.03.2026
Analysis End Date : 25.03.2026
Sample ID No VARPL/MW/21032026/004
ULR Number TC170982600000923F
Eampling Done By ; VARPL STAFF
Sampling Description : WASTE WATER
Sampling Location : UDYAN VIBHAG PARK OUTLET
Sampling Method - VARPL/SOP/QSP/0O10A
Sample Quantity 20+05LTR.
Packing Condition SEALED
Packed In P.V.C. CANE & GLASS BOTTLE
S. No. | Test Parameters Unit Result | Specification/Limit Test Method
(As per CPCB)
1 pH - 7.14 55-9.0 APHA 4500-H+
2 Total Suspended Solids,(TSS) mg/L 5&50 100 APHA 2540-D
4 | Chemical Oxygen Demand, (GOD) mg/L 164.0 250 APHA 5220-C
5 | Oil&Grease (O & G). mg/L <4.0 10 APHA 52208
6 | Coliform Count MPN/100ml | 108 1000 APHA 92218 |
“****End of Test Report*****
For Vani Analytical Research Pvt. Ltd.
Page 1 of 1

Sharddha Gupla
ﬁ'ﬁuaiiw Manager
AUTHORIZ GNATORY

01.01.2025, Rev. No. 00 Date 00/00/0000

Note :-

1. The results indicated only refer to the tested samples and listed applicable parameters.

2. No complaint will be entertained if received after 7 days of issue of test report,

3. Our liability is limited 1o invoice value only.

4, The sample shall be destroyed after 15 days
Immediately after Issue of test report/

5. This test report shall not be used in any advertising media or as evidence In the court of Law without
prior writlen permission of the laboratary.

& Biological / Perishable sample shall be destroyed
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VANI ANALYTICAL RESEARCH PRIVATE LIMITED

U/

(A GOVERNMENT APPROVED LAB)

(An 1SO 9001:2015, I1SO 14001:2015, ISO 45001:2018 Certified Laboratory)
KHASRA NO. 384, SHAHPUR FAGOTA, HAPUR (U.P.) - 245101

GSTIN : 09AAKCV4471H1ZW | CIN : U71200UP2024PTC209530
Website : www.vanianalytical.com, E-mail : Info@vanianalytical.com

CB-MS-3117

E-mail ; varpllab2024@gmail.com, | Mob.: 7253801908, 6398894586, 9760702056

TEST REPORT NO.

Name And Address of
Customer

TEST REPORT

VARPL/TR/31032026/033

ANALYSIS REPORT
M/S, NAGARPALIKA PARISHAD
AKBARPUR

DATE OF REPORT:

31.03.2026

Date of Sampling 26.03.2026
Analysis Start Date 26.03.2026
Analysis End Date 31.03.2026
Sample ID No VARPL/S/26032026/018
Sampling Done By VARPL STAFF
Sampling Description MUNICIPAL WASTE (COMPOST)
Sampling Method VARPL/SOP/QSP/010A
Sample Quantity 2.0 Kg.
Packing Condition SEALED
Packed In POLY BAG
S. Test Parameters Unit Result Test Method
No.
1 |pH = 7.89 VARPL/STP/SL/006
2 Conductivity HS/em 1671 VARPL/STP/SL/002
3 | Moisture % 39.45 VARPL/STP/SL/013
4 Total Nitrogen % 1.80 VARPL/STP/SL024
5 Total Organic Carbon Y% 23.4 VARPL/STP/SL/024
[ Particle Size % Pass VARPL/STP/SL/O01
P gg:'gjr; tiB; Ir;.l}itrc)g.]r-}ri Ratio (By % 13.0 VARPL/STP/SL/024
8 Arsenic % 0.012 USEPA 3050B
9 Cadmium mg/kg 0.006 USEPA 3050B
10 | Copper ma/kg 0.19 USEPA 30508
11 Chromium mgrkg <0.01 USEPA 3050BV
12 Mercury mg/kg <0.001 USEPA 3050B
13 | Nickel mg/kg 0.56 USEPA 3050B
14 | Lead mg/kg 0.017 USEPA 3050B
15 | Zinc mg/kg 23.7 USEPA 3050B
*e¥3*End of Test Report*****
Page 1 of 1

For Vani Analytical Resezgw. Lig.

Sharddha Gupt-
AUTHORIZEBSIENATORY

Format No VARPL/QSP/QF/7.8/01 ,Issue No.01,Date 01.01.2025 ,Rev. No.00 Date 00/00/0000

MNote -

1. The results indicated only refer to the tested samples and listed applicable parameters.
2. No complaint will be entertained If received after 7 days of issue of test report.

3. Our liability is limited to invoice value only.

4. The sample shall be destroyed after 15 days & Biological / Perishable sample shall be destroyed immediately after issue of test report/
5. This test report shall not be used in any advertising media or as evidence in the court of Law without prior written permission of the labaratory.
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GSTIN: 09AZCPT2195A1ZD ANNEXURE R'B 75

1.8.0. Certificate No. - CQ1616
PAN No. -AZCPT2195A

RELIABLE TEST HOUSE

(An I1SO Certified : 9001-2015 & NABL Accredited Laboratory)
Government Approved Laboratory

(A House Of Soil, Water, Building And Road Material Testing Laboratory)
43B Regal Residency Mirzapur Puliya, Near A.K.T.U.,
Jankipuram Extension, Lucknow (U.P.) - 226021

8953932934, 9793922359
-mail : reli i Webhsite: www reliabletesthouse com

TEST REPORT

Issued To The Executive Officer,| Report No. RTH/B/W/4000/145
Nagar Palika Parishad, Date of Receiving 28/01/2026
Akb Date of Testing Start 30/01/2026
arpur. Date of Completion 02/02/2026
Date of Reporting 03/02/2026
Sample Condition Seal Packed
Sample Quantity 1Ltr.
Sample Description Waste Water
Location FSTP AKBARPUR
TEST RESULTS
S.No. Test Parameters Test Results Test Method
1. pH Value 7.00 IS:3025 (Part-11)-2022
2. Total Suspended Solids, mg/I 28.30 1S:3025 (Part-17) - 1984

Biochemical Oxygen Demand (BOD), mg/l
3. 22.25 IS : 3025 (Part -44) - 1993
at 3Days 27°C

4. Chemical Oxygen Demand (COD), mg/l 46.22 IS: 3025 (Part -58) - 2006

5. Fecal Coliform, MNP/100ml 100.00 1S:1622:1981

Page No:-1/1 T T
##%+End of Report**** VA
1arized L=g!

Hery /ne

Note: - 1. The Result listed refer only to the tested sample and applicable parameters. Endorsement of product is neither inferred nor implied.
2. Tested samples will be destroyed after IO days from the test completion unless otherwise specified.

3. This report shall not be reproduced expect in full, without approval ofthe laboratory and cannot be used as an evidence in the courtoflaw and should not be used in
any advertising media without our special permission in writing.

4. Total liability of our work is limited to the invoiced amount.

5. Sample has been submitted hy the customer:- -
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STIN: 09AZCPT2195A1ZD
S.0. Certificate No. - CQ1686
AN No. -AZCPT2195A

Jankipuram Extension, Lucknow (U.P.) - 226021
8953932934,9793922359

RELIABLE TEST HOUSE

(An ISO Certified : 9001-2015 & NABL Accredited Laboratory)
Government Approved Laboratory

(A House Of Soil, Water, Building And Road Material Testing Laboratory)
43B Regal Residency Mirzapur Puliya, Near A.K.T.U.,

E-mail : reliabletesthouse@gmail.com

Website: www.reliabletesthouse.com

TEST REPORT
Issued To The Executive Officer, | Report No. RTH/B/W/4250/352
Nagar Palika Parishad, Date of Receiving 28/02/2026
Akb Date of Testing Start 01/03/2026
arpur. Date of Completion 03/03/2026
Date of Reporting 04/03/2026
Sample Condition Seal Packed
Sample Quantity 1Ltr.
Sample Description Waste Water
Location FSTP AKBARPUR
TEST RESULTS
S.No. Test Parameters Test Results Test Method
1. pH Value 6.77 1S:3025 (Part-11)-2022
2. Total Suspended Solids, mg/I 29.20 1S:3025 (Part - 17) - 1984
Biochemical Oxygen Demand (BOD), mg/I
3. 26.00 IS: 3025 (Part -44) - 1993
at 3Days 27°C
4. Chemical Oxygen Demand (COD), mg/l 85.50 IS: 3025 (Part -58) - 2006
5. Fecal Coliform, MNP/100ml 110.05 IS : 1622:1981

Page No:-1/1
**&*End of Report****

)

Note: - 1. The Result listed refer only to the tested sample and applicable parameters. Endorsement of product is neither inferred nor implied.
2. Tested samples will be destroyed after 10 days from the test completion unless otherwise specified.

3. This report shall not be reproduced expect in full, without approval of the laboratory and cannot be used as an evidence in the court oflaw and should not be used in

any advertising media without our special permission in writing.
4. Total liability of our work is limited to the invoiced amount.
5; "Sample has been suniriitted by the customer.-
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PLAN OF COMM. BUILDING

HOTEL SWAPNIL

NAME OF Prop: Shri Vinod Mishra s/o Late
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E= I 00M I mM\;II:‘m

_Plot No 306, HUSSING 325

Shri. Shri Vinod Noryan Misher

'Mo. SHIMTANANHAN, AKBARPUR A. NAGAR
AREA DEATIALS
TOTALAA 25650 -33.45
EXISTING BﬁSEMENT 4336 33
EXISTING OIF 8035 78
EXISTING DIF 585 23.76
| PROISED SIF 838 103,32
PROFISED SIF 2177 103.38
OPEN C AREA 1177 §9.00
TOTAL EXPICCOVER AREA 555,48
TOTAL POXMSED AREA 105.30
OPEN A REA £9.00

DRAVIN. BY M.P. TIWAR]

FRONT ELEVATION Date. Jun 12, 2017
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ANNEXURE R-9

PROJECT REPORT

FOR

SEWAGE TREATMENT PLANT

WITH MOVING BED BIOFILM REACTOR (MBBR) TECHNOLOGY

FOR

HOTEL SWAPNIL

OLD TEHSIL TIRAHA, AKBARPUR, AMBEDKAR NAGAR
10 KLD STP

Submitted by

Grivanta Pvt. Ltd.

Address - B-84, VIMAL NAGAR, KAMTA, LUCKLOW-226028
Email id — grivanta@gmail.com
Contact Details: 8004257477
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Ref.: GPL _STP OFFER/016
Date: 28.01.2026

HOTEL SWAPNIL

Kind Att. VINOD CHANDRA MISHRA
Subject: Proposal for Design, Supply, Construction, installation & Commissioning of
Sewage Treatment Plant for Society Plan at R. L. H. on turnkey basis

Dear Sir,

This has reference to discussion with VINOD CHNDRA MISHRA on dated 28.01.2026 regarding
above mention subject.

We are pleased to submit our offer as per discussion at site.

Annexure-| : Treatment scheme
Annexure-ll : Process flow diagram
Annexure-ll| ; Technical Specification sheet
Annexure-1V ; Scope of work
Annexure -V : Commercial

Annexure -VI : Terms & Conditions

We trust that the same is in line with your requirement. If you need any further
clarification regarding the technically-commercial aspects of our offer, please feel free
inform to us.

Assuring you of our best services & attention at all times.

Yours faithfully
For Grivanta Pvt. Ltd.

Address - B-84, VIMAL NAGAR, KAMTA, LUCKLOW-226028
Email id — grivanta@gmail.com
Contact Details: 8004257477
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DESIGN BASIS
TREATMENT SCHEME: -

We are offering the system, which is a latest technology based on MBBR for the
treatment of wastewater.

The MBBR reactor incorporates the advantage of fixed film technologies &
combined with them the fine bubble diffused aeration techniques to get a high
efficiency biological treatment Unit.

Sewage shall be collected in an underground Equalization tank through a Bar
screen, Oil & Grease Trap. The Equalize effluent from Equalization tank would be
transferred through a transfer pump to the MBBR Reactor equipped with a
Diffused Aeration Assembly & BIOMEDIA. Over flow from the MBBR Reactor
would be transferred to a tube settler. Sludge from the tube settler would be
transfer to the Sludge drying beds.

Supernatant from the tube settler will be collected in a chlorination Tank. From
where it is pumped to a Multigrade Filter

The finally treated water passed through Activated Carbon Filter it will meet out
the norms of Pollution Control Board and can be reuse for auxiliary applications
such as floor washing, toilets flushing, firefighting, Gardening, etc.

ADVANTAGES OF MBBR REACTOR
The Attached Growth system needs no skilled operation.

MLSS, D.O. & F/M etc. are not to be monitored.

Mixing requirements are not to be met, thus the power requirements are low.
The Rector can be deep & have a much lesser volume as compared to
Extended Aeration Unit. The foot print area is thus very less.

Due to cross flow media, the oxygen transfer efficiency is high.

No sludge recycling needed thus no return sludge pumps, resulting in saving
of more power & easy of O & M.

Less sludge production and the sludge have a high consistency and is much
easier to handle & dewater as compared to the sludge from Extended
Aeration plant.




DESIGN CRITERIA

Design Information

Operating Hours 24

Arae Required : 15x15 = 225M?

The Treatment plant has been designed to treat Sewage. The duration of
treatment considered is 24 operating hours a day.

Design Feed water analysis

We are basing our design on the basis of the Raw Sewage analysis of mixed

feed

Characteristics of wastewater

S.\N. Parameter Concentration*

PH 70 '80

BOD (3 days at 27 °C) 400

COD 600

Suspended Solids 300

Oil 50

Coliform

*All parameters except PH expressed as Mg/L.

Treated water quality

The treated water quality at the outlet of the plant will be as follows and as per the
per CPCB new guidelines.

Expected characteristics of treated effluent

S.N. Parameter Expected Conc.*

1. | pn 70-80

BOD (3 days at 27° ¢) <10

COD <50

Suspended solids <10

Oil <10

Coliform <103

*All parameters except PH expressed as mgll.




STP PROCESS FLOW CHART

ﬁ Preliminary
Treatment

Primary Treatment

Secondary or Biological Treatment

Tertiary Treatment
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‘Remove
coarse solids
sand & grit
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TECHNICAL DATA SHEET FOR THE STP

DESIGN:
The sizes and specifications of the various units and equipments of the STP are
given below: -

1. BAR SCREEN CHAMBER

Numbers of proposed
Material of Construction
Tank Dimension

Total Volume

2. OIL TRAP

Numbers of proposed
Material of Construction
Tank Dimension

Total Volume

3. EQUALIZATION TANK
Numbers of proposed
Material of Construction
Tank Dimension

Total Volume

Air Flow for equalization tank

Aeration Mechanism

Air flow

Tubular type fine Bubble diffuser
Nos
Size

MOC of membrane

One

BW/RCC

15M

15M

1.5M (SWD- 1.0M)
3.3 M3

One
BW/RCC
25M
1.5M

1.5 M (SWD- 1.0M)
5.6 M3

One

BW/RCC

7.5M

2.5M

2.6 M (SWD- 2.2M)
48.75 M?

Root blower
100 m3h

14
?9”
Silicon




Numbers of proposed
Capacity

Head

Tentative Motor rating
Suction x Delivery (mm)
Type

Make

. MBBR REACTOR TANK-I
Numbers of proposed
Material of Construction
Tank Dimension

Total Volume

. MBBR REACTOR TANK-lI
Numbers of proposed
Material of Construction
Tank Dimension

Total Volume

Media for MBBR
Qty

MOC

Make

7. AERATION SYSTEM

Type

Number of Air Blowers

Air blower capacity

Air pressure

Blower RPM

Motor Rating

Make

Air Flow for aeration

Disc type Fine Bubble diffuser
Nos
Size

MOC of membrane

4. PUMPS (For Raw sewage #2, Sludge pump#2)

04 (2W+2S)
9.0 M¥/hr. each.
12Mtr

0.5HP

40 x40

- Hor izontal, Centrifugal, Self Priming Pump set.

Kirlosker/KSB/ Eqv.

One

RCC

3.5M

20M

2.65 M (SWD- 2.3M)
18.55 M

One
RCC
3.5M
21 M
2.55 M (SWD- 2.1M)

18.74 M?

6 M3
PVC
Cool Dec/MMAqua/ Eqv.

Attached Growth Process
02 (1W+1S)

200 NM3/h
5000mmwc

~1450

10HP
Usha/Everest/Eqv.

18
?9”
Silicon




8. TUBE SETTLER
Numbers of proposed : One
Material of Construction : RCC
Tank Dimension : 3.5M
: 2.6 M
: 2.455 M (SWD- 1.90M)
Effective Volume : 22.34 M?
Media for Tube Settler
Qty : 2.0 M3
MOC : PVC
Make : Cool Dec/ Eqv.

. CHEMICAL DOSING TANK&PUMP
Numbers of proposed : Two
Capacity : 0-5LPH
Tank Cap. X 200L

10. SLUDGE DRYING BED
Numbers of proposed : TWO
Material of Construction : BWM/RCC

Tank Dimension : 20M
: 20M
1.25 M

11. FILTER FEED TANK
Numbers of proposed : ONE
Material of Construction : RCC
Tank Dimension Sludge Pump : 35M
: 1.9 M
: 2.3M
Effective Volume : 15.295M3

12.PUMPS (For filter feed #2)
Numbers of proposed ; 02 (1W+1S)
Capacity ; 18.0 M*/hr. each.
Head : 27Mtr
Tentative Motor rating : 1.0 HP
Type » Horizontal, mono block Pump set.

Make : Kirlosker/KSB/Eqv.




13.MULTI GRADE FILTER
Qty : 2No.
Flow : 10.0M3/Hr.
Dia : 1000 mm
HOF : 1800 mm
MOC : MSEP

14. FILTER FEED TANK
Numbers of proposed ; ONE
Material of Construction : RCC
L : 7.5M
W 2.0M
D : 2.6 M
Effective Volume : 39.0M3

Tank Dimension Sludge Pump

15. PIPING & VALVES

Description MOC
Piping
Waste water line piping | HDPE/UPVC/ MS CLASS-C JINDAL
Air pipeline MS CLASS-C JINDAL

Chemical pipeline PP

Valves Cl/PP/UPVC, ZOLOTO MAKE

16. Electrical Panel & Cable
Qty ; 01 Set
Make : CCl/Gloster/Siemens

Complete starters, overload relays, single phase preventor for pump.
Voltmeter ammeter, MCB, indicating lights. Push buttons. Rocker switches
for Dosers, Incommers, auto manual switches, KWH Meter.




DETAILS OF CIVIL TANK

DESCRIPTION

o

SIZE

MOC

Bar Screen chamber

1.5x1.5x1.5m

BW/RCC

Oil trap

25x1.5x1.5m

BW/RCC

Equalization Tank

7.5x25x26m

RCC

MBBR-|

3.5x20x26m

RCC

MBBR-I|

3.5x2.1x25m

RCC

Tube Settler

3.9 X 2.6 x 2.455m

RCC

Filter Feed Tank

3.5x1.9x2.30m

RCC

Treated Water tank

7.5x2.0x2.6m

RCC
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Sludge Drying beds

2.0x2.0x1.25m

BW/RCC

Foundation for Air blower

0.1x0.5x0.5m

RCC

Foundation for Pumps

0.3x0.5x 0.2m

BW

Foundation for MGF& ACF

21.25 x 0.5m

BW

Panel room

3.0 x 3.0 x3.0m

BW/RCC

Shed for blower & pump

Suitable

SEWAGE TREATMENT PLANT BATTERY LIMITS
Our scope of work would be restricted to the following

- Raw effluent
o at the bar screen chamber
- Treated waste

o at the discharge of the clear water tank at the specified flow pressure

- Electrical

o atthe inlet of the Panel to be provided by us along with your 3TPN MCCB and
as assured supply of 410-450V 3@ supply. Earthing to be provided to us at site.

- Sludge & waste of process
o on the sludge bed surface.
- General

Within the STP area




SCHEDULE OF EXCLUSIONS

% Our supplied will be restricted to the items included in the technical data.
The list of exclusions from our supply is given below.

“ Water, Power and process chemical including lubricants are to be supplied
free of charge.

# Incomers to the panel along with your TPN MCCB, Earthling and on
assured supply of 410-450V, 3@ Supply.

% Piping to the inlet of equalization tank the specified and pressure and from
the outlet of secondary clarifier at a pressure of 0.1 bar.

# All consumable like power, water, chemicals and lubricants required for
the initial startup of the plant and normal operation of the plant.

# Unloading, handling and safe storage of material at site.

# Painting of civil structure.

“ Testing facility of raw and treated water.

# [llumination and plain operating space in the plant room.

“ All suppliers works and services not specifically mentioned as forming part
of our proposal.

“ Accommodation free of cost for our technical staff

SCOPE OF WORK

1. We will supply, erection & pre-commissioning of mechanical equipments.
2. We will visit the site for coordination of work with civil contractor so that no
problems arrive for erection of mechanical equipment at later state.
. All electrical work such as cable laying, panel fitting, lighting, motor
connection.
. Painting of all MS structures.
. Display board of equipment & Process flow.
. Structure drawings, design for civil work.




COMMERCIAL

> Our prices for complete supply & erection for the Mechanical & Electrical &
including the cost of civil for STP

DESCRIPTION Category
Bar Screen Chamber Civil
QOil trap Civil
Equalization Tank Civil
MBBR Civil
Tube Settler Civil
Filter Feed Tank Civil
Treated Water tank Civil
Sludge Drying beds Civil
Foundation for Air blower Civil
Foundation for Pumps Civil
Foundation for MGF& ACF Civil
Panel room/Shed Civil
Shed for blower & pump Civil
Bar Screen Mech.
Pump with motor (Feed & sludge
pump) Mech.
Pump with motor (Filter feed pump) Mech.
Root Blower with motor Mech.
Bubble diffuser Mech.
Multi grade Pressure filter Mech.
Chemical dosing pump Mech.
Chemical Dosing Tank Mech.
Inter connecting Pipelines & Fittings Mech.
Elec. Panel & Laying of cabling with cable Elec.

P>
2

Amount

Clint Scope Clint Scope
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5,75,000.00 | 5,75,000.00

2,00,000.00 2,00,000.00

Electro Magnetic flow meter Elec.
Structure drawing for civil const. Gen
Erection of piping & Equipment Gen

Total 8,75,000.00

1,00,000.00 1,00,000.00

4
2
2

30
2
2
2
1
1
1
1
1

GST Extra18% etc.




TERMS AND CONDITION

FOR SUPPLY & ERECTION:

1. PRICE BASIS Price quoted is ex work- Shahjahanpur and are exclusive
of all taxes, duties & unloading charges.

2. DELIVERY The delivery period will be 75 days, delivery period quoted
will be reckoned from the date of receipt of technically and
commercially clear order with advance against the order.

3. WARRANTEE The equipment supplied by us shall be warranted for 12
months from the date of installation for any manufacturing
defect. However, defect arise due to mishandling incorrect
operation, wear & tear shall be entertained with
reasonable charge.

4. VALIDITY Our offer rate is valid for 30 days, from the submission of
offer.

5. TAXES GST as applicable will be paid extra.
Any other taxes & duties which are not specified in this
proposal or any variation in taxes & duties as announced

by state/Union Govt. will be charged as actual at the time
of supply and erection.

6. PAYMENT TERMS
A. FOR SUPPLY & ERECTION

A) 50% advance along with the technically and
commercially clear purchase order.

B) 25% against proforma invoice for dispatch of the
material

C) 15% Time of Material received at site

D) 10% after completion of erection work.

From Grivanta Pvt. Ltd.

Address - B-84, VIMAL NAGAR, KAMTA, LUCKLOW-226028
Email id — grivanta@gmail.com

Contact Details: 8004257477
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PLAN VIEW (TOP)

GRIVANTA PVT. LTD.

10 KLD SEWAGE WATER TREATMENT PLANT - LAYOUT

7'-0" LEGEND
(2134 mm)
LENGTH NO. DESCRIPTION ary.
1 | FILTER VESSEL 1 NO.
2 | REACTON TANK / HOPPER UNIT 1 NO.
" GRIVANTA PVT. LTD. 3 | AKASH BLOWER 1NO.
i “For a future that Breathes R [ —— ::YEE'E!I_
(1219 mm) 5 | CONCRETE PLATFORM 1 NO.
BREADTH
GENERAL NOTES
« ALL DIMENSIONS ARE IN FEET [mm].
« CONCRETE PLATFORM SIZE: 70" (L) x 4'~0" (W) x 1-6” (H)
» PROVIDE DRAIN NEAR PLANT AREA.
« FOR ANY INQUIRIES PLEASE CONTACT: 8004257477
SIDE ELEVATION
GRIVANTA PVT. LTD.
“For a future that Breathes”™
WVERALL HEIDE: OVERALL HEIGHT
EI-UFP
5'-0"
1524 mm
{ ) (1524 mm)
1!_5"’
e 1!_6"
(457 mm) (457 mm)
mim
F';fg;g?“ J PLATFORM
: o HEIGHT
I 7'-0" 4'-0 _J
I {2134 mm) (1219 mm) |
LENGTH BREADTH
PLANT DIMENSIONS: LENGTH = 7-0" (2134 mm) | BREADTH =4'-0" (1219 mm) | PLATFORM HEIGHT = 1'-6" (457 mm) | OVERALL HEIGHT = 5'-0" (1524 mm}




